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FORM 21 A
[See rule 11(1)] _
(For use in Biennial Election when seat is uncontested)

r

Declaration of the result of Election under sub-section (2) of section 53 of the

Representation of the People Act, 1951.

Biennial-election to the Legislative Council by the members of the Legislative

Assembly of Uttar Pradesh-2021.

In pursuance of the provisions contained in sub-section (2) of Section 53 of the

Representation of the People Act, 1951, read with sub-rule (1) of rule 11 of the Conduct
of Elections Rules, 1961, T declare that-

i

10

11
12

Sri Arvind Kumar Sharma, B-181 NRI City, GHO1, Sector- Omega-02 Greater
Noida, Gautam Buddh Nagar sponsored by Bhartiya Janta Party,

Sri Ashwini Tyagi, 253, First floor, Western Kachehari Road, Meerut, Uttar Pradesh
- 250001 sponsored by Bhartiya Janta Party,

Sri Ahmad Hasan, A-3/144 Vishwash Khand, Gomtinagar, Lucknow, Uttar Pradesh
sponsored by Samajwadi Party,

Sri Govind Narayan, Village- Kadergaon, Post- Pindoria, Tehsil- Amethi, District-
Amethi sponsored by Bhartiya Janta Party,

Dr. Dinesh Sharma, 268/10 Master Kanhaiyalal Road, Aishbag, Lucknow- 226004
Post Office- Rajendra Nagar, Lucknow sponsored by Bhartiya Janta Party,

Sri Dharamveer Singh, Village / Post- Hajipur Kheda, Tehsil-Etmadpur, Agra
sponsored by Bhartiya Janta Party,

Kunwar Manvendra Singh, Cottage No. 6 - Jhansi Hotel (Bungalow No. 37-38)
Shastri Marg, Cantt, Jhansi sponsored by Bhartiya Janta Party,

Sri Rajendra Chaudhary, House. No. 62 Kot Gaon, Tehsil-Ghaziabad, District-
Ghaziabad sponsored by Samajwadi Party,

Sri Laxman Prasad, 3/1087 Wajidpur, Ramnagar, Varanasi sponsored by Bhartiya
Janta Party,

Sri Swatantra Dev, No. 34262 Patel Nagar, Near Tulsi Dham, Orai sponsored by
Bhartiya Janta Party,

Sri Salil Vishnoi, 26/60, Birhana Road, Kanpur sponsored by Bhartiya Janta Party,
Sri Surendra Chaudhary, Village Saraidatte, Post- Nasratpur, Prayagraj sponsored
by Bhartiya Janta Party,

have been duly elected to fill the seats in that House of 12 (Twelve) members

retiring on 30 January, 2021 on the expiration of their term of office.

Q-3 Nebel

Place: Vidhan Bhawan, Lucknow. (Brij Bhushan Dubey)
Date: January 21, 2021 Returning Officer.
&
Special Secretary
Uttar Pradesh

Legislative Assembly
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FORM 7B

[See Rule 10(1) Of The Conduct Of Elections Rules, 1961]

LIST OF CONTESTING CANDIDATES

Biennial -Election to the Legislative Council by the members of the

Legislative Assembly of Uttar Pradesh-2021

Sl Name of Address of candidate Party
No. candidate Affiliation
! 2 3 4

Candidates Of Recognised National And State Political Parties

L

Arvind Kumar
Sharma, Sri

Ashwini Tyagi,
Sri

Ahmad Hasan,
Shi

Govind Narayan,
Sri

Dinesh Sharma,
Dr.

Dharamveer
Singh, Sri

Manvendra Singh,
Kunwar

B-181 NRI City, GHO1,
Sector- Omega-02 Greater
Noida, Gautam Buddh
Nagar.

253, First floor, Western
Kachehari Road, Meerut,
Uttar Pradesh - 250001

A-3/144 Vishwash Khand,
Gomtinagar, Lucknow,
Uttar Pradesh

Village- Kadergaon, Post-
Pindoria, Tehsil- Amethi,
District- Amethi.

268/10 Master Kanhaiyalal
Road, Aishbag, Lucknow-
226004

Post Office- Rajendra
Nagar, Lucknow

Village / Post- Hajipur
Kheda, Tehsil-Etmadpur,
Agra,

Cottage No. 6 - Jhansi
Hotel (Bungalow No. 37-
38) Shastri Marg, Cantt
Jhansi.

Bhartiya Janta
Party

Bhartiya Janta
Party

Samajwadi
Party

Bhartiya Janta
Party

Bhartiya Janta
Party

Bhartiya Janta
Party

Bhartiya Janta
Party



10.

11.

12.

Place: Vidhan Bhawan, Lucknow.
Date: January 21, 2021 ;

Rajendra
Chaudhary, ‘Sri.

Laxman Prasad,
Sri

Swatantra Dev,
Sri

Salil Vishnoi, Sri.

Surendra
Chaudhary, Sri

M. No. 62 Kot Gaon,
Tehsil-Ghaziabad, District-
Ghaziabad

3/1087 Wajidpur,
Ramnagar, Varanasi

No. 34262 Patel Nagar,
Near Tulsi Dham, Orai

26/60, Birhana Road,
Kanpur

Village Saraidatte, Post-
Nasratpur, Pragyagraj

Samajwadi
Party

Bhartiya Janta
Party

Bhartiya Janta
Party

Bhartiya Janta
Party

Bhartiya Janta
Party

BB by

(Brij Bhushan Dubey)
Returning Officer.

&

Special Secretary
Uttar Pradesh
Legislative Assembly
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5y Eit’ﬂ UTTAR PRADESH

_,..!  Form 26
(See rule 4A)

AVIT TO BE FILED BY THE CANDIDATE .kmﬂﬂwml !jﬂMIHATIHH
R BEFORE THE RETURNING OFFICER, = —

2K N TO LEGISLATIVE COUNCIL (NAME OF THE HOUSE)
 PRADESH LEGISLATIVE ASSEMBLY CONSTITUENCY

E ;.. ' edgn'ru&m

\ EI.'IHMI SHARMA "HMH’WH: of LATE SHRI SHEOMURTI

SHA ‘ #hi ﬂ-,!'ﬂ'll‘h I'HHIIII of H-181, NRI CITY, PLOT NUMBER-GH-01,
HHEI:‘JHIL GIIIJI.TEII NOIDA, ,ﬁ&lﬂ‘m BUDDH NAGAR, UTTAR

PRADESH - 2001310, (mention full pastal addrels), o candidate at the sbove election. do

herchy shiemnly affirm and state on oath as under -

(1) a candidute set up by BHARATIYA JANATA PARTY

{"m'ul'l:h political pasty) LWWHMM& o

is not upplicable)
_ l.-umﬂhi in - i!-ﬂmlll ASSEMBLY CONSTITUENCY, UTTAR
1RRADFSH (Hmmnflhfmﬂiuﬂwm.l the state), of Serial No 1112 in No.
llhl.u FCih] e

b J_h fk
I Npubasta, LUpRhE s
| Hegd: Ma- 3117200 . ! :

'!‘ﬂ- ‘W%q‘i‘ﬁ{lﬁfr—f:ﬁ—“ S 1‘{__'.1%',1':.‘ L __' : e — .‘u" ;-__




E]

My comiact telephone number (s) is‘are B929127971 and my c-mail §d (if any) is
eksindial 00@gmail.com and my social media account (5) | if any) isfare

(i) Twitter: hitps://twitter.com/aksharmaBharat

{it) Facebook: https://[acehbook com/aksharmaBharat

(111) Instagram: hitps:/www inetagram.com/aksharmaBharat
(iv) Youtube: hitps:/voutube com/aksharmaBharat
(v} LinkedIn: https:/Minkedin com/aksharmaBharat

{vi)Website: https://aksharmaBharat.in

{4}  Details of Permanent Account Wumber (PAN) and statas of filing of Income tax returmn:
sl Names PAN The Tuotal income
Now financial shown in Income Tax Returniin
vear for Rupees) for the last five
which e | Financial Yvars completed (as
last on 31" March)
Income- tax
L_ return  has
e i | been filed
-1 | Self : (i) 2015-16 Rs. 32,72,679
{ e APAPSOIITK | 201020 [ (i) 2016-17 Rs, 40,14,300
Arvind Kumar (i) 2017-18 Rs, 41,22 888
- | Sharna
wl’f (v} 2018-19 Rs. 46,26,91%
Yo {v) 201920 Rs. £3,20.320
~—._| 21 Spouse (i) 2015-16 Rs. 80,665
BOYFS2T93F | 2019.20 (i) 2016-17 Rs. 3,13,889
Smt. Kiran Arvind (iii)2017-18 | ITR Nor filed s
Shama ]:":;;:lﬂ mi::ummu;:
slab where filing ITR
i3 miandatory
{iv) 2018-19 Rs, 2.49.230
(v} 2019-20 Rs. 6,20,590
3. | HUF (If Candidate is | Nil il (i) Nil
Karta/Coparcener) [ (i) il
(31 il
fi_\.':[ il
.[1,."_' il
Wil Wil (i) Nil
(i1} Hil
(i) Hil
f‘jl."'p Hil
(v) Hil
2

=



5. | Dependent 2 | Nl Wil i) il
i | m
i) il |
i) Ni |
. v Nil - I
6. | Dependent 3 il Wil i) Nil f
1] Nil |
) Nil |
{iv) Kil
(¥} Nil

Note: It is mandatory for PAN holder to mention PAN and in case of no PAN, it should bs
clearly stated “MNo PAN allotted™.

) Fending ot tas

(i} | declare that there is no pending criminal case against me. (Tick this alternative if
there is no eriminal case pending agninst the Candidate and write NOT APPLICABLE
against alternative (ii) below)

ey, OR
(if) The follewing criminal cases are pending against me: NOT APPLICABLE

(If there are pending criminal eases against the candidate, then tick this alternative and
score off alternative (i) above, and give details of all pending cases in the Table below)

- Table
—{-fa~ FIR No, with name Nil Nil Nil
and address of Police
Station concerned
(h) Case No. with Name| Nil Wil il
of the Court L
(¢) ‘Section(s)of Nil il Nil
toncerned
Acts/iCodes  involved
(give mo. aof  ithe
Section, eg.
Section....... af 1PC,
) | ete.). _ =
(d) | Brief description of| Nil Hil Hil
iffence
(6 = |"Whether  charges| Nil il Nil
N}"‘}fh"ﬁ 3 ;hmz been  framed
Nefiltmention  YES  or|
_..-u-""{&ﬂlﬂ\. ku} | M o

'y L _l' 1{]‘,.!1.] 3
repd



(0 If unswer against (e} Nil Nil Nil
above is YES, then
give the date on
which charges were
.| framed

TE:J =5 ' Whether any | Nl Nil il
Appeal/Application
far vevision has heen |
filed against the
proceedings
(Mention YES or
NO)

(6) Cases of conviction

() 1 declare that 1 have net been convicted for any eriminal offence. (Tick this
alternative, if the candidate has not heen convicted and write NOT APPLICABLE
against alternative (ii) below)

OR

(ii) I bave been convicted for the offences mentioned below: NOT APPLICABLE
! (I lhi-.'_‘pqndidale has been convicted, then tick this alternative and score off alternative
(i) above, and give details in the Table below)

e Table
'Eﬂ'. 7z f.-’; Case No, Nil Mil il
™) 7  |NameoftheCourt | W Rl i
i {1:3 | Section (s) of Nl il Nil
Acts/Codes involved
(give mu.  of the
Section, e
Section....... of IPC,
et ). :
id} Brief deseripiion of | Nil Nl Mil
| offence  for  which
convicted
|;Dates  of orders of | N Nil il
“yeonviction




D Punishment imposed | Nil Nil Nil

() Whether — any Nil NIl Nil
Appeal has been filed
| against conviction order
| (Mention VES orNO)

(hy I answer to (g) above is | Nil o Nil
| YES, give details and
present status of appeal

P E——— e N

(6A) T have given full and up-to-date inlbrmation w my political party about all pending
criminal cases against me und about all cases of conviction as given in paragraphs (5)

\,.1? 86 (BfINOT APPLICABLE IN VIEW OF ENTRIES IN 5(i) and 6(), abov |
cun 1o whom this Iem is not applicable should clearly wri i3

Note:
I, Details should be entered clearly and legibly in BOLD letters.
2. Details 10 be given separately for each cuse under different columns against cach
item.
3. Details should be given in reverse chronological arder, Le., the lotest case to be
mentioned first and backwards in the order of dates for the ather cuses,
4. Additiona] sheet may be added if required.
5 Candidate is responsible for supplying all information in complinnee of Hon'bie
Tk ﬂupnua Court's judgment in W, P (C) No. 536 of2011.
p =t

_:['I.I '-Ehu l»gm herein below thr: details of the assets (movable and immovable ete,) of mysell,

Injuﬁn.muﬂk:umnlh extent of joint ownership will also have to be
ﬂ“"‘-’ﬂ =

Note: 2. In case of deposivinvestment. the details including Serial Number, Amount, date of
tkpnnl..th mum of Bank Tnstitution and Branch are to be given.

Note: ].?Mﬂmwupﬂw current marker vilue in Stock Exchange
in respeet of listed companies and as per books in case of non-listed companies
should be given

Hm 4 anmﬂnm nmupuml.:.m:{ﬂ.dnuﬂﬂtﬂﬂ of the candidile or spouse and any
5. N2 : " rdmndmﬁumﬂ&m;mimuwbybh-udurmm wha have po
mﬂrmﬂﬂiﬂhm&pﬂuﬁmmmﬂwﬂimmﬂﬁr




Note: 3, Details including amount is to be given separately in respect of cach investment
Mote: 6. Details'should include the intercst in or ownership of offshore assets,

Explanation, -For the purpose of this Form, the expression “offshore assets” includes,
details of all deposits or investments in Foreign banks and any other body
or institution ahroad, snd details of all ussets and labilities in foreign

couniries’;
S. | Description Self Spousc HUF Dependent- | Dependent- | Dependent-
Mir. Arvingd 1 i 3
Kumar | Smt. Kiran Sharma
Sharma
(i} | Cashin hand Rs. 2500 | Rs 7500 il il | il wil
(it} | Details of deposit| Rs. All Seven Accounts| Nil Nil Mil Nil
in Bank accounts| 1492777 | of previous eolumn
{FDRs, Term| All Seven | are in Joini Name
Deposits: and all| Accounts | with Husband,
other types * of] gre in | (Details a5 shows in
deposits including| Joint Annexure T)
et | sEVIDE m:unnlu},l Mame
4 | 9 sils with| with
[ I _-L- "anlﬂ::iﬂl E-PDIJE.'....
Institefiens, Mon-| (Details
- Bankmg Financial| as shown |
. I'Eu_mpaninﬁ and| in
- 1 Cooperative Amnexure
) : snc?ctiﬂ and the| T
b lpmi:num in each
T | such deposit _
(iii) | Details of | Nil Shares as shown in| Nil Nil Ml Ml =
| investment i Annexure 11 |
I Bonds, Total Value :
| Deheatures'Shares Rs. 7,72.452 i
g e mnits  in agon 11-1-2021 :
| ompanies/Mutual | Spoue Mre Kiran
| Funds and others Sharma (DTN -
| and the amount. (3135321} is one of 1he
v Dhneclocs in
| Shivassha Technalagies
and Services P, Lid; an
unlisted compuny
| incarpormed wnder the
i, Companies Act, 15936 an |
' 21™ Sepeember, 2014
Corporaiz Tdeniry [
Mignber;
LIT2000GI20108T CO823 |

&



given 1o any
person  or  entity
including  firm,
company,  ‘Trust
etc. and other

receivablez from
debtors and the

i3, FAN Nimber
AADCSE1560. Fifty
percent shares {3000
shares of Bs, |10 coch) ane
heled by boer sised] vl el
fifty pencent by som=
Abdinar Shurma { DR -
031252383 Pmid up
E:Fﬂill nf the company b
R, 100000, Shires |
= issued- 1000, |
(v} | Details of | Details as | Details as below & | Nil Wil il il
investment - m| below & | as shown in '
NSS, Postal | as  shown | Annexure 1
Saving, Insurance | in
Pulicies i,]ﬂ Annesure 1
investment o any
Financial
- mmumem:a In
i Past s office  or
F T | Inburice,
Company and the
amount |
-} Postal Saving &| Rs. [ Rs. 9845 Nil Nil il Wil
~ 4 Schemes ‘.r' ERE LT
. : 2 ) fln ot
Yy e Mume . with
"“*-..\';:_;1___, o spowe  bul
boimg coumed
PPFE Ba 41660 | Rs. 797084 il Mil | il Mil
GPF Rs. Nil Nil Nl Wil il
] £359890 f
NPS R, Nil Nil Nil il Nil
12 191k
Two Life| R=. | Nil il Nl il Nl
Insurunce 1580000
Policies {Sum
_| Assured)
{¥) | Personal il il Mil Mil Mil | il
Inansadvance




I:-?I.ill-_' Pl

| (v}

T ]

Maotor
Vehicles/Aprerafts/
YachizSHips
(Details of Make,
regisiration
number. efc. yvear
of purchase and |
AMOUNE
Jewellery, bullion
and
thing(s)
details of weight
and walue)

Mil kil

waluable
(give

Wil

il

1]

Golden
Jowellery
{Rudraksh
Mala & 3
nngs}

Ke.

125000

-Gold Jewellery-440

grams
-Silver

& other valuables
Rz, approximatehy:
Rs. 2600000

items-Cine

Hil

Hil

hil

Tl

."{'.-il'i}

Any other assets
| such as value
! claims/interast

of N&mFHE. |

Ona il
100000

APPTCN,
Total Ks.
10GH06

il

Ml

2 11]

(ix)

KA. Hs,
L0727 743

41.86,881

Hil

Hil

il

il

B-.Iiﬁuluﬂmmxihh.uuh.

“Mote: L Pmpr:rl.l-:s in joint owmership indicating the extent of joint ownership will also have
* to be indicared

Note; 2. Fach land or building or apartment should be mentioned separately in this format

e

Mote: 3, Detailz shoold include the intergst in or ownership of offshore assets.

5
MNu

Description

Self

Spouse

HUF

Dependent-
|

Dependeni-
F

Dependent-
F. |

[

{i)

r-

a5 -
-ﬂiu'l:ln.s.t:ll Luchiow

Logd.

Hu 1!"?1'1?ﬂﬂﬂ

Agricubiural
Land
Location]s}
Survey
numrhens)

I Theree
Hevenpe
Villages:
Kaghakhurd,
Badagaon &
khevsipor in &
around my
native viltage,
Kajhakhurd,
Tehatl:
Muharnmadabad
Gohna, Districi-
Slav, LIF

ED

| il

Nil

il

il

1 'rlq rmeter;
xmmately
26 Acte

Ml

il

il

| Nit

il

LR L

T1||.-, i b Ciard

t?‘ % (0
FEn AT E o




Whether [ Yes, nheriied | N Nil Nl Hil Nil
inherited .
(Yes or Mn) ; _
Date of parchace | Nil il | Ml Mil il Ml
| in case of self - | !
' ncguired !
| ropeny !
Corgt of Lagd (in | Ml Wil Hil Mil Hil Nl
ease of purchase) |
at  the tme of
| purchase .
Any  Investment | Mil Wil | Ml il il il
on the land by
way of
development,
consructionete. | . )
Approcimate s, B 00 DRl Wil Hil Bl Ml il
Cumrent  merkat
valug
(i} | Nom- Housing Phol Nil Nil il Nil Nil
Arriculinral Plot  Number
Land 200, Sonu
Extticn
Location(s) Township,
Aurvey Duntali Village, I
| number(x) Taluka:  Kalol, '
o Iy District:
o Ciandhinagsr,
F A ., Giujarat State
/. (At new biock
- | number 143 &
] . per re-survey ) i < i
£ Jrea | dtotal | 431 squane yards | Nil | Nl il Wil Kil
imcasurement  m | Approximately [
- 4059 sq. fi, .
.t Ehnﬁ:r Mo : Nl Nil il Hil Nil
17 imherited
property
{¥ez or No) T
Date of purchase | Purchased Nil Nil Ml MEl Mil
i case of self - | throwph
acquired Registered  Sele
property deeed on:
1557201 8
Cost of Land {in | Rs, 7500600 Mil Hil il il il
case of
purchase) al the
| thme of purchase _ et
Any [ovestment | Mo Mil Mil Mil Hil Ni
[ on the land by
' wiry o]
it
S A
.I' et 4 "'.h: : :._1["'
2 L4 0]

|...I-I-
¥ nﬂ.‘i_ .

L .,. b T

I:.!, i i LELH LR



i

Mil

Approncimste B, B5000:0 Mil Mil il Hil
cuarrent  market
Value
(i) | Commercial | Mil Tl Nl | Wi TNl il
Hwildings
{ineluding
apartmeniz)
Mumber (1) Inlointname | In JolMname | Wil | Nil il Nil
=Location(s) with spouse, with hushand.
~Burvey Half share in Half shars in
nrlsers) Commercisl Commercial
Unit Number: B- | Uinit  Nomber:
103, (first Floor)| B-103,  (first
*Shivalik Floor} “Shivalik
[Inisiness Cepler' | Business
bh  Rajpah| Conter®  béh
Club, Rajpath  Clab,
Ahmedabad, Alimedabad,
Guparat-380054, | Gujarat- 340054,
(At Sarvey | (At Sairvey
number 19971 or | numiber 19971
Finel Plos-238 of | or Final Pls-
TP aumber-50 of | 238 of TP
Bodakder, nmumber-50  of
. Y L Takika Daskoi) | Bodakdsw,
H;’ e ool B Taluka Daskoi) ot
g 1 Area (fotal | 975 sq. fi(super| 975 sq. R.(super Nil Hil Nl
~] measurement in | bulll up) buill up)
% 1) _
Buil-up  Arca] 1950 5. | 975 sq. M{super | Nil Nl Nil Nil
(botal fh.isuper  hailt | built up)
feasurement  in | op)
=, fr.) _
Whether Ha Mo il Ml Mil mal
inherted
property
[¥cs or No) I
Dats of purchsse | 17/520010 17572010 il Mil Nl LNl
in case of self -
peguired
property Sy 8 ]
Cost of property | Rs. 1365000 | Rs, 1365000 | Mil Nil Wil Hil
{in case of
purchaza) at the
time of purchass
Any Investment | Yes. Vs mil il Nil Wil
on the property | Rs. 500000 He SO0000
by Approximately | Approximately
A Hkla
o otEry
338741, N S oicnow 10 H;’
s hBs B T 2000

egd. Ripy, 3




Approximate | K. 4000000 Ha ADO0OO0 | Mil Hil Nil | Nil
carment market
u_lu_:_:
| Number (2] InJointname | [n Joint aume | Nil Hil il Nil
-Location(s) with spouss. widly husbend,
=Survey Half share in Half share in
number(s) Commercial Commercial
Linit Numnber; B-| Unit  Number:
104, {first Floor)| B-104, (firat
| “Shivalik Flear) *Shivelik
Businezs Center’' | Hisiness
Wi Rajpath | Certer’ bh
Club, Rajpath Club, |
Ahmedabad, Ahmedabad,
Gujaral-380054, | Gujarat-380054.
f A Survey | (At Survery
oumber P99 or| number 1997
- Final Plac-238 of | or Final Flat-
. TPoumber-30of| 238 of TP
| Bodakdey, pumber-30  of
Y | Teluka Daskol) | Bodakde,
Titluks Daskoi)
Ares (tothl | 973 sq. M.isuper| 975 sq. fqsuper| NIl il il il
measurement. in | built up) basilt up}
sq. fi.) 5
Built-un . Ares | 975 sq. f.(super| 975 sq. f.(super| Nil Nil il Nl
| (togal~ bailt up) bl up)
nigiswEemeni N
aq. ft.b ;
Whether Mo Mo Mil | Ml Ml Hil
ftherited
property
{Yea or Mo} -
Date of purchase | 17.5/20 10 17752010 Nil Nil il Nil
in case of seif -
aoquined
progerty = |
Cost of property | Rs. 1365000 Rs. 1365000 | Nil Ml Hil Nil
{in case of
| purchused ar the
lime of purchase
Any Investment | Yes. Yes Nil il Nil il
on the properly | R, 500000 Rs. 300000
:iu::]:'LL Approximately | Approximately
constructlon
m' 5
Approximare R 000000 M. 000000 Bl il il Mil
cirrent  market
_value
{iv) | Besidential
Buildines 2]
{inciuding .
apartments): Y




L™

-

| Number (1) In Jomt mame| I Jome name | Nil Nil Hil | Wil
-Location {g) with spouse. with Husband,
ey Half share Half share in |
nambex(s} Plw ™o: 365,] Plot Mo 343, i
' Block-A, Block-A,
OMAXE NRI OMAXE NRI
CITY, Omega-| CITY, Omegn-
IL. Builder Areg, | 11, Builder Area,
Greater  MNoida, | Greater  Naida,
Disgrz  Giantam | Diste:  Gaotam
Buddh  Nagsr, | Buddh  Magar,
{UP) {UF)
Area  (Totl| 174.12  squore] 17412 square| Wil il Nil Nil
meRsurement in| Melers (appron. | Meters (approx,
B i) 1874.21 sq. /) | 1874.21 sq, B)
Bultup Arcw | Coveredbulll up | Coveredbuill | NIl il Wil Nil
{ Tota! o | area: I89.00 | up arce: IVH0
:"_h:‘;“m““ M| square  Melers | square  Megers |
Lt {approx. 4187.00 | (approx.
5. .} A187.00 sg. ) |
Whether Mo M Hil Pl Bl Pl
inherited .
Pty
 (Yes or Na
‘Dateof purchase | 047122020 | 04/12/2020 Nil NIl Ml Nil
in case of self -
Costjaf property | Rs. 11550000 | Rs. (1550000 | Nil Nil il Nil
{in/ came of
© of purchase) at the
“Lime of purchase
Any Investrment | il il il i ~ii il
on the land by
iy of
development,
GomeirbcLim
(=i
Approximage Rs. 11550000 | Rs_ 11550000 | Wil Nil il Nl
curmesil  market
vilue |
Number (1) iln Joint name | (In Joint name Wil Nil Mil il
-Location i3) with spouse) with Hushand)
“Survey HH?::FS share in Half share in
L |
Romterie) Tl:rﬁn::gﬂl"
Bungaiow at 61, | Housing _
*Shivalik Tenement/ [
Bunglows'  ar| Bungalaw at ti-l!,:
Yejalpur {Survey | “Shivalik :
Ne.1236/1,23), | Bunglows® ar
Talake-Cilry, Yejalpur [
] Diistrlet- {Survey I
V| A hendakad, Mo 12360 2.3, |
Gujarat Tahuka-City,
g Disdrict- _
ey Ahrmadubad, |
171 Giujarat
3 £y 12




Area  (Tolal| 13785 square| 1375 square| Ml Mil il il
megsurement  m | yurds- yards-
8. ) approximately | approximately
12375 s . 12375 sq. fi.
Built up Area | 1625 equare| 1625  equare| Nil NIl | Wil Nil
{Total sards- yards-
Messurement in | approximately | spproxmmately
sq. ft) 14625 s . |462.5 sy, 1,
Whether Mo No Nil il Ml il
iheerided
propery
(¥es o1 No)
Davte of purchase | Alkotied on | Allotted on | il Wil Hil Hil
in case of self —| B8/12/1999 by the | B/127 1000 by
azquired Ramdev Pr Uo | the Bamdey P
proporty operative Co-operative
Housing Sogiety | Housing
Lid by inducting | Society Ltd by
bt me end wife as| indecting me
i s its members. ared wile as T
3 members,
Cost of property | Rs. 800000 Hs, B{HHMHD Ml Mil Mil Hil
. {in case of
purchase) &l the
iz of punchase
Any Investment | Nil Nil Nl | NIl il Nil
i fhe fand by
¥ of
B -r:‘:l.r:]upnml,
cunylructon
eic.
Approximate Rs. SO(000 Rs. 9000000 Mik | NIl wil Nil
curremt  marker
Number (3} Family House, | Bekmgs to All| Mil il Nl il
=Loction {s) Al Mative | Family
~hurvey Village & Post:| Members
namben(s) Kajha  Khord, | including — two
Tehsil- YR
Mahamimadabad | Frothers, [
Crehna, Diiglct-| would get one
Melau, U'P third share.
Area (Todal | Approximalely | Nil | Nil Nil Mil il
megsurament  in | 2050 S
sq. 1) hAetars.-
approximately
! y I205Ksr, fi
Built up Ares approximately | Mil Ml | Wl Nil Nl
{Tatal 41m,uﬂ_ I
4 “ -
g/ TS =

. O

T

] R T T e

RET R




[ | Whether Yes il Nl | Ml il Nl
inherited
| property
(¥ ar Mo
Pate of parchase | Nil T T . T il NIl
in case of sclf —
acquired
pripey -—
Cost of proparty | Nil Nil Nil il Nl Nil
{in  cese  of
purchase] at the
 lime of purchase
Anyln'i'-&ltm:nt il | W Wil e 1] il | Ml
oo the lund by
way of
development,
consinction
| &le, .
Approximate | Rs. 2400000 Nil Nl il Nil NIl
current  market| (This Amount is
witlie us per one third |
share W  the
property amang
three brothers)
MNumbser {4} Fasidential il Mil Bl Wil |
| ~Lascation (s) House at Piot I
|7 1 SSurvey Number; 114771,
i 5 n:&nbtrﬁ] Sectar-2,
o |"1 Grndhinggar, '
.'_ = Gum .
x| : ! J {Staie Ciowt. |
A R "f; J Plotting)
" ¥ = 7 (Total| Approximately | Nil Nil il Mil il
A | e m{mum in| 2455  square
K‘*‘.‘{iﬂ_{ﬂﬁ. MEIErs-
P spproximately
2042 g, 1L
Builtup Area | 425,64  squase | Nil il Nl Nil Ni
{ Total meLens;
measurement  in | approximately
sq. i) 4581 5. #,
Whether [No. Plot  was | Nil il Nil Nil NIl
inheriged mllodred by ghe
property Ciowernment  af
{Yes or Mu) Gujarad |
Date of purchase| Possession of | Nil NI | Ml Wil Nil
in case of self —| plot akenon
acqulred Wﬂ[ﬂh
%_ﬁ:};lmd‘ on

il 14




Cost of property Nil il Wil |l Wil
{in tase of| Rs 214600
purchase) at the | (Price of Plo
fime of purchage | paid o Gujarat
Gronvt.) {
Any Investment kT Wil il B Nil
onthe lend by | Rs 2411400 |
way of { Comgtruciion
davelugment, et of lose)
construsction
Approximate | Rs 16500000 | Nil Nil il Wil Nil
current  moarket
wiilue
Number (5) (Tn Joint name | (In Jeint name | Wil Nil Mil Nil
«Location (%) with spouse) with Hushand)
-Survey Hall share in Half share in
ity Housing Flat | Housing  Flal
MNumber: M-304, | Number: M-
at thind floor in| 304, gt thied
Sarjon scheme of | floor in Sarjon
| Labh scheme of Labh
Y Consiruction, at| Construction, at
" Finul Plik | Finai Plok |
\ Mumber 148 (old | Number 4K
Survey Mumber-| {old Burvey |
05 of TF| Number-96) of
niber-| of | TP numbsr-1 of |
Momnagar, Wlemmmpgar,
mbuka City. | miuka  City, |
Adlmizdubmd, Ahmedatad,
Ciusjarat CruErs
Area (Total | 88 sg, vards —| 5 =q. vards — Mil Mil il Nil
measurement  m | approsimately approximately |
5. &) 511 sg. fi F&dsq, i
Bully up Area 58 sq yerds -| 38 sq vards - Nil Hil Mil Mil
{Taotal approaimately | approximatedy
mepgurement m | 332 sq. 1, X2 50 fi |
9 1) _ 2
Whether Mo No il Mil Nil Nil
inharited
property
(es or Mod
Date of purchase | 27/6/19%4 70 10 Nl Mil Nil Mil
in cost of salf —
eoquircdproperty
Cost of property | Rs, 145000 Rs. 143000 Nil Hil Nil Hil
fin case af
purchase) at the
time of purchase
Any [nvestment | Nil il Nil il il Nil

5




|| Approvimate [ Rs. 2000000 | Rs. 2000000 | NIl Nil [l Nil
curreni mirket —\
il |
Number (6) Nl House Mumber | Nil il il Nil
=Logarion () P 31880, Pht
Survey Humht;- i t;i 3,
pan o )
iz} nirmher E85 S0
blans=  Maogar,
ward  Sarojini
Nagar, .
Lucknew-  {An
| old house-
Taken on  pe-
sale) \
Area (Total | Ml M706] sg.| Wil Nil Nil Nit
measurement  in meier -
=q. ) approsimately
4380 g 0.
Buillup Area | Nil 1854505 0 | Wil il il Nil
(Total
m=ASLCEmant  in
G —_ “I-ﬂ-}
:"(!h:(hﬂ No Mo Nil Nil Nil il
property
(Yes of Noj
Dateof purchase | Nil 260772008 il Hil Nil il
L e e 1T
Ny Tebety
el of property | Nil Rs, 400000 nNil | Nl il Nil
{in came of
purchisg) at the
time of purchase
Any Invesment | Nil Nil Mil Nil il Wil
on the land by
way of
rhevelopment,
eomatruEion
205,
| Approximane Mil R, 3300000 Nl Nil Nil Ml
current  market
vislue | .
vy | Otmers (sachas [Nl Nil il wil | Wil il
imterest in
propery] {
{¥i) | Total of current| Hs. s Hil Hil Mil Hil
marke! valug af| 3990000 | 3ADE0000 |
l[i}mmmw ' |
; 7 e ]
B _
TR
L'} S . L etary
prd s Trive 1.'. 1_-.‘ :I-
tll:lt. Ty T“"uﬁ i




{8) I give herein below the details of liabilities'ducs to public financial institutions and

govemment: -

(Note: Please pive separate details of name of bank, institution, entity or individual and

amount before each item)

& Drescription Self Spouse HUF | Dependeni=1 | Dependent-2 | Depeadent=3
Mo,
(i) | Loam orduesto . Central Bank | Jointly with | Nl | 1l NIl Wil
Bank/Financial Institution(s) | of India, hushand in
Wame of Bank ar Gandhinagar number 2
Financial Institution, oratel, G | loan shown
Amount outstanding, Nature | oupanding: Rs.| " - o
P e $2640 58 o column
g/11:2020
Housing Loen
2. Syndicate
A ararn Bank,
Defence
Headgquarters,
South Risck,
MWew Deihi.
| Amouat
| Crstanding: Re.
G000 ns an [
28/122020 f
_ Housing Loan I
Lonn or dues to any other | Jomily with Jeintlywaln [ NI | Nil il il
individuals’ entity other than | oUse s shawn | Hushand hine
mentisned above, Name(s), | 0 ool ?;:"Lz:ﬂ
| Amoint outstanding. nature of e |
loan, - M \ Voghein
i ' \ Chirug
R ] Ganpasbia, |
g L ) recaived Ear
\ 2 ey busying &
= ‘ hetrezse: through
ey "_":J AP ey
= naumnber
374781 Dn:
W20 el
ICICT Bouk.
Hizs PAM
Mumber
ATYVPVIRETR
Tatwl
Chitstanding:
R 1 F0HNN)
il Mil Mil Mil il Wil
R, GOG2049 1700000 Hil il Wil il
{Approxinsasely)
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(i) | Government Dues;
Dues 1o deparuments
| dealing with

Grovernment

accommadation

sccommodation provided by the Government at any time
during the lust ten years bafore the date of nofification of the
current election? -YES

(B} -If amswer to (A) ahove is YES, the following
declaration may he furnished namely:-

(i) The address of the Government accommosdation:

a) K/512, Sector-20, Government Bungalow,
Gandhinagar, Gujarat (from 25/1/2007 1o 24/7/201 4)

No Due Centificate of Roads & Buildings Dprt,
Government of Gujarat Dated 28/7/2014 kept at
Anncxuare 171

b} CII-73, Shahjahan Road, New Delhi {from 18/6/2014
to 10/10/2017)

* No Due Certificate of Directorate of Estates, Ministry
of Housing & Urban Affairs, Government of India
Dated 11-1-2021 kept al Annexure IV

= & No Due Certificate of the New Delhi Municipal
Council Dated 6-10-2017 kept at Annexure V

¢) C-1113 (12-A), Humayun Road, New Delhi

¢ No Due Certificate of Directorate of Estates, Ministry :

of Housing & Urban Affairs. Government of India
Duted 11-1-2021 kept at Annexure TV

o & No Due Certificate of the New Delhi Municipal
Council Dated 12-1-2021 kept ot Annexure V1

® & No Due Cenificate of Mahanagar Telephone
Nigam Limited Dated: 12-1-2021 kept at Annexure
v

(i) There is no dues payable in respect of above
Uovernment accommodation, towards-

(@  rent; -as shown sbove

{b) electricily charges; -as shown above

| (A)  Tas the Deponent  been  in  wecupation nf—ﬁsm

(PL tick
the

approprate
altemative)

Y




Sk

water charges; -as shown above and

telephone charpas 18
|2-1-2021 (date) -as shown above

e}
(d)

O

[the date should be the last date of the third month prior o
the month in which the election is notified or any date
Lhereafier].

Note- “Mo Dues Certificate” from the agencies concemned in
respect of rent, electricity charges, water charges and

' telephone charges for the above Government accommodation
should be submitted.

Certificates Attached as above

(iii) | Dues to department dealing | Nil Nil i | Wil Bil Nil
with Government transport | No Due
{including aircrafis and Cerlilicale at
ht'!icﬂptﬂ'_s:]u_ Annexure VIII I
Self Spouse | HUF | Dependent- | Dependent-| Depentent-
1 2 i
(iv) | Income Tax dues | Nil Nil T T T Nil
|(x)__| GST dues EJiEE T T Wil Nil
Mu‘i‘pc.g:.u[.rPrup:ny tax dves | Nil Nil Nl | Nl Nil Nil
4 : WLy dues | Nil Nil T wil NIl !
I ofall Ml Nil NI | Nl Nl Nil
il it dlues |
| other liahilitiea | Nil il Nl | Ml Nl Nil
5 " . I 80, mention I
"'"l...; wfit involved end the
il v before which it is
Tpending.

Vosod 5 Rumasx tﬁ
.Igul.‘- u-ﬂ.

330741
."-lﬁxuhuq a, Lig
Regd, MNo.

“!‘In:-

(9

(&) Self: was in the Indian Administrative Service, Voluntarily retired on 11" January,

Details of profession or occupation;

2021, Now, 1 will do agriculture & social work in addition to political activities.
(b} Spouse: House wife, share markel & self-employed:

U Gl
}%j Details of source(s) of income:

M. %}Eﬁﬂ-ignnulture Retirement Benefits & Pension from Government,

l.lﬁ,. Rent. interest and shares

o
fﬂﬂﬂc: of income, if any. of dependenis- Not Applicable
317172000
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(YE) Contracts with apprapriate Government and any public company or companics

(@) details of contracts entered by the candidate: - Nil
(b} details of contracts cntered into by spouse: - Nil
(c) detnils of contracts entered into by dependents: - Nl

(d) Details of contraets entered into by Hindu Undivided Family or trust in which the
camlidale or spouse or dependents have interest: - Nil

(e) details of contracts, entered into by Partnership Firms in which candidate or spouse
or dependents are partners: - Nil

(Iy dewils of contracts, entered into by private companics in which candidate or
spouse or dependents have share: - NIl

(10) My educational gualification is as under:

(i} Master of Arts (MA) in Politics, from Allahabad University, UP-1984 examination
{completed in 1986 due to late session).

(i) Master of Public Policy (MPP), specializing in Intemational Policy from Australian
National University, Canberm, Australiacompleted in 2006,

(Give details of highest School [ University education mentioning the full form of the
certificate/ diploma/ degree course, name of the School /College! University snd the year in
which the eourse was completed.)

Sh/Emi-Rume ARVIND KUMAR SHARMA

PART -B
(11). ABSTRACT OF THE DETAILS GIVENIN (1) TO (10) OF PART-A:
l. Peame of the candidale
2 Full postal address

B-181, NRICITY, PLOT NUMBER-GH-01,
SUCTOR OMEGA-0Z, ALPHA, GREATER
NOIDA, GALTAM BUDDH NAGAR, UTTAKR
PRADESH-201310

w and name of the constituency and Siate
x 5

§2 DADRI  ASSEMBLY  CONSTITUESCY,

UTTAR PRADESH

P PAN of Year for which last Income Tux Taiul
= Return Tilsd Imcome
__ Shown |
{a) Candxdase APAPSOIITE | 200920 R 5320320
{b) Spouse BOYPSIT9F | 200920 Rs. 620590
{ca HUF | il Nil Wil |
{d) Dependant Nil Nil Mil
g Details of Assets and Linbilities (ineluding offshore asiets) in rupees
Drescription i ==lif Spoise HUF Dependent= | Pependent-2 | Dependent-
i 3
’,ﬂf Moveable Assets (Total | Hs. R=. il Mil il Hil
)| value) L07.37,742 | 41,86,881
2 Im El% |
“\ R EE H%um R T Nil il Ml Mil
Ainod [Kdnd 2cafifpdmavanle 16189600 | 15825000
R A Bropstyary
- dudend {ian] A, -
R T
E'I:"-luuhnstﬂ. Luckuow 20

the political party which set up the candidate
wride * Independent’)

BHARATTY A JAMNATA FARTY

uttther of pending eriminal cases

Nil

gl mr’)ar af cazas in which eonvicted

Hil

e ]

b



I | Developmentconstruction | Rs, 3411400 | R, 10,00,000 | il Hil Wil Hil
Lot of immowahle
praperty after plrchase (if
applicable) o A
1 | Approximate Curmert () ay il il Nil il
Market Price- Rs, Rs.
W Seifacguined nsscis 4TS 34050000
[ Tonal Value)
i) Inherited s (Toal | (B 12000000 @®) Nil il il Wil il
Value)
9. Liabilities =
(i) | Government dues (Total) | Nil Nil Nil Nil Hil Nil
{ii} | Loans from Bank, Ks, 6082949 | Rs 1700000 il il Nil Nil
Fingnzial Irstimcions and Oither details as
others {Total) shown above |
10. Liabilities that are under dispute 5 3 L
| (D) | Govemnment dues (Towl) | Mil Nil il il Hil | il
(iiy | Loan from Bank, Hil Wil Nil il Mil | NIl
Financial Tnstituticens and
athers {Tntul] -
in. Highest educationnl qualifieation:
(1) Master of Arts (MA] in Polities, from Allshabad University, UP-1984 examination (complered in 1984 due to
late sesaion)
(i} Master of Public Policy {MPP), specializing in International Policy from Austrelian Wational University,
Canberra, Australiz-coimpleled in 2006
(Glve details of highes: School /Unkversity education mentioning the full form of the cenificute’ diploma’ degree
course, name of the School /College/ University and the vear in which the course was completed.) it
L]
g
", b
L *m...-—-""'-f

|



VERIFICATION

I, the deponent, above named, do hereby verify and declare that the contents of this
affidavit are true and correct to the best of my knowledge and belicl and no part of it is false and
nothing material has been coneealed there from. 1 further declare that: -

(m) there is no case of conviction or pending case against me other than those mentioned in items §
and 6 of Part A and B above;

(b} I. my spouse, or my dependents da not have any asset or lisbility, other than those mentioned
in items 7 and 8 of Part A and items 8, 9 and 10 of Part B above,

Verified me—?m‘ﬂ ...... oo this the ... LEHh day ol AN A2

DEP

-

Note:.|, Affidavit should be filed fatest by 3.00 PM on the last day of filing nominations.

5

T Note: 2. Affidavit should be sworn before an Oath Commissioner or Magistrate of the First Class
{ + 7 or before a Notary Public,
f .._.,\_ I

i] AW ‘NM-:‘J All columns should be filled up and no column o be left blank. If there is no information
1; _ e ot furmish in respect of any ltem, either “Nil”™ or “Not applicable”, a5 the case may be,
7 e~ should be mentioned.
LA s

o
e

Note: 4. The affidavit should be either typed or written legibly and neatly.

Note: 5. Each pape of the Affidavit should be signed by the deponent and the Affidavit should
bear on each page the stamp of the Notary or Oath Commissioner or Mapistrate befose

whom Affidavit is swarn,
N o "."E

Skl e s T 23



Form 26

Annexure-1 (Page 1)

Details as per point 7 (ii):

Details of Bank secount balance a2 an 11-1-2021

Sr. | Bank /Post Office Nature of | A'cNo. Balance Self Spouse

.l e . |

L | 5Bl New Sachivaluya, Saving 10354953365 155256 ASC injoint | ASC in joint name
Gandhinagar fi e wikh | with Hushamd

spotese '

z SBI, Vadsj, Ahmedabad | Saving S6 157008234 78,703 AC in joint | A'C in joint 1

e with namz with !
o Spoarse Husband i

3 58I Udvep Bhavan, Saving SA2ZRANOTI0Y [,03760 A i jolnt ASC |n joing

Gandhinagar name with mame with
I | Sl RS ApousE Husband

4 | Central Bank of india, Saving 004957575 358079 AIC T jomt | AZC in jomt

Gandhinzgar. niame with name with
e = spoiise Husband

3 | Cenral Bank of Tndia, Saving 1602504315 520952 A/Cinjoimt | A'C in joiat

CrufraiTekara, Ahmedabad nime with name with
SpolEsEe Husbunt

& | Bank of Mahareshira, | Saving 60040045080 | 1,16,310 AIC injmml | A/C in joint

Crandhinagar, e with | pame with
7o =il SpouLe | Husband

7 Syndicate’Canars Bank, Saving GOSSZ2010062475 | 158,792 AT in joint AN in joint
Defence Headquarsers, name with | name with
South Block. New Delhi : As on pouse Hushand

- 12/1/2021 {Details gs on
1 | JUAR0I0) |
Total Amount 1492777 | AlCinjoint | A/Cin joint rame
_‘1 name with with Hushband
i\ Epause
- Details as per point 7 {iv):
5 W) Defails of Pastal Deposits us o 30-12-2020 ; )
- 5;.'..5 n; amelInstitution | Nature of | Account Amouni | Opening/Maturity | Self | Spouse

Mo, | of Deposit Deposit | Number Rs. Dates |

1 | Post Office, Saving | A/C 2502536 0845 | Opened on 14-10-2015 | Nil In Spouse
Sector-7, Mame
Cinndhinagar

2| Past Office, Monthly | 4441366602 | 000000 | Alc opencd on 27-05- | In joint In joiet name
Sector-T, Incom:e 2019 name with | with
Gandhinagar, Scheme Maturity on 27-45- Spouse Husshand

2024
Monthhy Tnferess
R Rs.3. 775/

3 Post Oflice, Recurring | 4466026451 | 1,14,000 | A'c opened on 24-06- | In joint In joint name
sSector-7, [ it (Lipio 2019 pame with | with
Uandhir.aggr, -1 e Diac- Matarity on 24-06- Spolse Husband

34 ol Ly 1% 2020) 2024
Monthly deposition
R3.6,000/- from MIS |
| Scheme interest




Details a8 per point 7 (iv):

Form 26

h) Dietails of PPF & CPF Depashin as an 30030-12-2020

Annexure — I [Page 2)

(MR

Sr. | Name/Institution | Account Amoant | Opening/Maturity Dutes medf Spouse
No. | of Deposit Number Re
|| PPF -SR] Udyog | 56228040408 | 941,660 | Alcopensd on 25-1-1994 Self Name | Wil
Bhavan, Ade matwres on 31-3-2024,
Gandhinagar
3 | PPF-SDI Udyog | S622B050708 | 7,07,084 | A/c opened on 26-3-1994 | Nil Spouse
Blavan, Ae matres on 3 1-3-2024, MNams
Gandhinwgar :
7 | GPF{asex-lAS | TARIGULZ99 | 33,55,899 | As reported on 31-12-2020 | Self Name | Wil
| DiTiger) _
[ 4 Mational Pension | PRAN [ 21906 | Registration date: 16-1-2019 | Self Mame il
Syetern (NPS) 110113154749 Ason
27172021
Details as per point 7 (iv):
e} Detalls of Life lnsuranse Palicies as on 6-1-2021
Sr. | LIC Poliey | Start! Sum Surrender | Dateof | Aanual | Self | Spouse
Na, | No. Opening Assured Value Maturity Preminm
Date (Re) (Rs) Rs.
| | R7T3054074 | 2E0Z2003 | 13,00,000 14,41.29% | Feb-2024 | Annsi] In Selt Spouse is
Peemmium | Name Memnee
R
Ll . E};;f:nr-
- , 0t
| on
.'- Y uarterly
S hasis)
2 - FRT2761530 | 280171999 | 280,000 605333 | Tan-2023 | 9820 In Salf Spoase b
: ke : il payable on | Nars Wamines:
= F A Anral
i e basis.
_. ,--""ﬂ'.-.

i




Form - 26
Annexure 11

Details as per point 7 (i)
DMAT ACCOUNT NUMBER: K 204
DETAILS OF SHAREs (SPOUSE SMT. KIRAN SHARMA)

(As on 11-1-2021}

SL. NO. [ COMPANY NAME QUANTITY | VALUEN (RS.)
1| ADANI ENTERPRISES LIMITED 100 |51,800.00
2 | ADANIGAS LIMITED 100 36,935.00
3| ADANI GREEN ENERGY LIMITEDN 76 77,132.40
4 ADANI PORTS AND SPECIAL 226 1,16,842.00
ECONOMIC ZONE LIMITED :
ADANI TRANSMISSION LIMITED | 100 45,475.00
CONTAINCR CORPORATION OF 100 44 255.00
INDIA LTD. et
GUJARAT NRE COKE LIMITED 140 126.00
TLIJARAT NRE COKE LIMITED 14 13.30
" HDFC LIFE INSURANCE COMPANY : 100 71,700.00
LIMITED
/LT FOODS LIMITED 500 | 2B,650.00
RELIANCE INDUSTRIES LIMITED | 8 8,376.00
RELIANCE INDUSTRIES LIMITED 124 2,39,778.81
RELIANCE POWER LIMITED 380 | 1,368.00
TOTAL PORTFOLIO VALUE (RS.): 7,22,451.50
. Shivaasha Technologies and Services Pvi. S000 30,000
| Ltd {unlisted) .
‘ Total value of shares 7,72,451.50
- | Say Rs. 7,72,452 |
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: EALONGWITH NOMINATION PAPER
i THE RETURNING OFFICER FOR ELE TO LEGISLATIVE COUNCIL
(NAME OF THE HOUSE) LgqiscATIvE ASSEMBLyye = 7

AR PRADES HAC/ ENCY (NAME OF THE CONSTITUENCY)

FART A

[. ﬁﬂ.ﬁ'!m’ TYAG1 son ufﬁ [hepal ww Aged approx. 46 years, resident of 235, First

|”i “ﬁ*“i ‘_I‘_ Pyl l.ul.'rl.-.-c- _5_




(3) My comact telephone number(s) isfre | (919837652254

amd my c-mail id (if eny) s sshwinityagi@email.com

and my social media account(s) (if any) is'are

(1
(ii)
(i)

{4} Deetnils of Permanent Acconnt Number (PAN) and status of filing of Income tax return:

Facehook - @ashwinityegbip
Twitter - {@ashwinityagibjp
Instagram - {@ashwinityagibip

(}’\uﬁ" m‘-“ ”:*'11

S1. No. Names PAN ?ﬁ:h EIEI::Ii:l vear forfTotal income shownin |
: et :
e has neome Tax Returndin
e — filed upees) for the last five
Tk ~ Financial Years
- F:'_"" s completed (s on 31"
o8 e NG March)
s T r_-= = -1_ e I
=R = ::-_j : J 201920 (i) Rs. 653,618/~
i, S A / |
3 L 018-19 () Rs. 6,16.122/ -
& i F (i} Rs. 6,
~~1  ASHWINI 7017-18 {iif) Rs. 574,364/ -
TYAGI ADXPTEIZ2O
2016-17 (iv) Rs. 7.00, 751/ -
2015-16 (v) Rs. 646,327/
2, 2019-20 (i) Rs, 14,81,910/-
2018-19 (11) Rs. 4,352,582
Bpouse = —_—
SUREKHA 2017-18 {iii) Rs. 2,91,001/-
TV AGH BAAPTO257K :
01617 (iv) NA
EITEST (V) NA
3. T NA (i) NA
NA (ii) NA
HUF (If Condidate is
Kana/Coparcener) NA INA (L) NA
No Such HUF Exist NA (iviNA
] ?I: j' ‘I'i-”‘ A (v NA

'|'-_..._.m‘~

a
bt 1L

—
ﬁ%ﬁ’ triy f




F — ——
: Dependent | A (1Y NA
F (Daughter) fN 5
Akshita Tyagi NA (i) NA
(Age -16 Years)
. NA NA i) NA
A (iv] NA
NA tviNA
. Dependent 2 NA (i) NA
{Daughter)
Annu Shree NA (i) NA
{(Age3 Years) i
NA NA (i) NA
A {iviNA
NA (VINA
3 Dependent 3 INA (i} NA
| A (i) NA
NA A (iii) NA
A {iv) NA
A (VINA

stated “MNo PAN sllotied",

1§ mandatory for PAN holder to mention PAN and in case of na PAN, it should

- (5) Pefiding criminal cases- NOT APPLICABLE

(i) I declare that there is no pending criminal case against me. (Tick this alternative if
there is no criminal case pending against the Candidate and write against Not
Applicable uliernative (ii) below)

OR
(i} The following criminal cases are pending against me: NOT APPLICABLE

(If there are pending criminal cases against the candidaice, then tick this alternative and
seore ofT alternative {i}_ﬁ,l_gnw;-: and give details of all pending cases in the Table below)

: ﬁL‘. Iﬂ}-b,__t::;
"}%@m S £ O

b s y i ;

‘\_‘3{”‘ L g Ft/Rep=y s [/

[ ] + it
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(a)

Tahle

. FIR MNo. with name

and address of
Police Siation
concerned

MA

MA

(b}

Case Mo, with Name
of the Court

(c)

(d)

Section(s) of
concerned
ActsiCodes involved
jgive no. of the
Section, B
Section...... of IPC,
ete.).

NA

NA

MA

Bricf description of
offence

NA

NA

NA

NA

NA

NA

Whether charges
have been framed
(mention YES or
WD)

NA

NA

NA

IT answer against (¢)

give the date on
which charges were
framed

! )lb[ﬁ"ﬂ' is YES, then

NA

NA

NA

Whether any
Appeal/ Application
for revision has been
filed against the
proceedings
(Mention YES or
NO)

NA

NA

MA

{6) Cases of convietion

(it 1 declare that | have not heen convicted for any eriminal offence. (Tick this
alternative, il the candidate has not _been convicied and write NOT APPLICABLE
apainst alternative (i) below)- 0"

Eains (ii) _l_fﬂﬁl.
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s,
O
(i) 1 have heen convicted for the offences mentioned below: NOT APPLICABLE
(If the candidate has been convieted, then tick this alternative and secore off alternative
{i) above, and give details in the Table below)
Table
() Case No. NA NA NA
(b) Nume of the Conrr NA NA MA
() Section (3) of
Actx/Codes involved
(give mno. of the
Section, og. NA NA NA
Swti“lllliill- -r ]Pc,
ete.).
(d) Briel description of
offence for which
convicted NA NA NA
() Dates of orders of
conviction MNA NA NA
. (N Ponishment imposed NA NA NA
A2 gl | Whether any Appeal
;_,-". <l T . | has  been  filed
R against  conviction MNA NA NA
¥ = | order (Mention YES
o) W or No) g
~ & 2 {h)y If answer to (g) - '
b o s above is YES, pive
details and present
—T status of appeal NA NA NA
L |

(6A) T have given full and up-to-date information to my political party about all pending
criminal cases agoinst me and abouwt all cases of conviction as given in paragraphs (5) and
(6} |candidates o whom this ltem is not applicable should clearly write NOT

APPLICABLE IN IW“}ME% IN 5(3) and 6(3), sbove]
I:!:.{‘::\‘ l:;r" :'_J.-h.'_-ll
r\:ﬂ& .!"-I" i::‘ih ' . : l"'* —QL

_-;Jf..?nf-;;" el s, };



Mole: ==

1. Details should he entered clearly and legibly in BOLD letters.

2. Details te be given separately for each casc under different columns against each
item.

3. Details should be given in reverse chronological erder, i.e., the latest case to be
mentioned first and backwards in the order of dates for the other cases.

4. Additional sheet may be added if required.

5. Candidate is responsible for supplying ull information in eompliance of Hon'ble
Supreme Court's judgment in W, P (C) No. 536 of 2011.

(7) That ] give berein below the details of the assets (movable and immovable ete.) of myself,
my spouse and all dependents:

A, Details of movable assets:

MNote: 1. Assets in joint name indicating the extent of joint ownership will also have to be
Eiven.

Mote: 2. In case of deposit/investment, the details including Serinl Number, Ameant, date of
deposit, the scheme, Mame of Bank/Tnstitution and Branch are to be given.

Note: 3. Value of Bonds/Share Debenturesas per the current market value in Stock Exchanpe
in respect of listed companies and as per books in case of pon-listed companies
should be given

Mote: 4. ‘Dependent” means parents, son(s), daughier(s) of the candidate or spouse and any

St ather person related 1o the candidate whether by blood or marriage, who have no

2 separate means of income and who sre dependent on the candidate for their
livelihoed.

g E ‘::qc,_t-_-_,_;_, Details including amount i3 to be given separtely in respect of each investment
Pl o by

e _ = g ymlF:ﬁ. Details should include the intereat in o ownership of offshore assets,

'l, :'-__ :::-. :; ;| ] h...

i o=

.E:plﬁmﬁhn.,- For the purpase of this Form, the expression “offshore assets”™ includes,
details of all deposits or investmenis in Foreign banks and any other body or
imstitution abroad, and details of all assets and liabilities in foreign

tnu._ntrhau’;
. No. ' Dhescription Selfl Spouse H |Dependent-1 ependeni=2 Pepe
(Ashwini Tyagi) | (Surekha Tyagi) | U [(Akshita Tyagl)  {(Anno Shree) ndent
1 — = 2ene = F =3

r'} Cash in hand R 182 500 Re. 7B600- | Wil | Rs. 3,500 EN""" IN'E" I

?;'( E.S‘F'I:I-: :': I"..
ARty T
.-'.L Ijl. {'H1 L.'-:-‘ﬂ-_ _I:' : .-I-' '1":.:".'l : ﬁjﬂjd '-l-"".-"F l;'__t-l?.’l"r-'l..l"I
e gt
{.1 = "\,: '."'.HI"-. ]
W o \ {1



i}

.h_l. = 3
Details of deposit in

Bk aceounls [Andhm Bank Secior 18 Bank of India Sate Bank of lndia Bank of [ndia
(FDIRs, Ternmy  Noida { Saving Adc No-Kutchery Road Kutchery Rond utchery Road
e w a |, Rs, 42,70/ K Saving A’c No.- (Saving Adc No.-  [Sukanya Samriddhi
WO o 37736671 503) - 59713191043)  [Adke No.-
deposits  including {inion Hank of India,  [Bal. Rs. 4,064 Hal. Ms, 27,005  FROMIDE2A00)
Javing  nocoumis), t Meerut { Saving Bal. Rs. 4,22 833
Dhepogins with Mo~
Financial 1010051 2444) NA
Institutions,  Nog. FaL RS, 110,049
E:l:lkmg Finginz izl ol Mistionial Bank.
-umgines i ardhana Meerat,
And  Co-operative §iointly hold with $h
Secieties aond e Virender Kumar Tyagi)
amound each such [Saving A'c No-
depasit. BIRO00 02 162805 |
T | Rs. 63,K29).
1iii Dreraiks of
investment in Bomds,
Diebentures’ Shares
and units in A B
- A NA NA NA NA
Fuancls umad others
arid the armousnd
(iv) Dictails of
investment in MS%, |
Postal h‘lﬂiﬂal |
Insurznce  Palicies |
and fivesiment  in
any Financial NA NA NA NA ™A MA !
instirismests i Post :
office or [nowrasce
i y and the
AT Rt
£ ) Persapal
'-II-"' o r:- . T % mm
Ot we ey’ Person or
R ’ﬂﬁ\l ﬁtm“ NA
A\ hIe. :::irr NA NA NA NA NA
§ L’-.,_‘ | "réu};{h:ﬁ. [roam
o el Cand  the
T""i-\. I"|I- :lﬂ . s
i .‘i.-f-;?rlaal' iy ahinda
i lesiA rera i i
"l'ﬂihﬁl"ﬂh“lﬂ UPljﬂ-‘fEumTu
(Dtadls of Make .
repistration number, 'ulc-l:."!u'lndai-lﬂlﬁ [
e vear of punchase Hl:‘:.ﬂ'rm‘m' (As
und amount ) R NA NA NA NA NA
Muwruii Suruki Hwhit
|

Al e, S > L,
RIEPETETY




i
=]

™ T
W' | [
and valuable App. Value .
thhg:;‘i {give details Bs. 7 -ﬂ- GRS/ Rs £,03 6880 NA s, 404,140/ NA NA
of weight and value) b <qver Approx . Silver App. 1500
Ay other assets such |1 HiE o
am value of ifle (Furchased on 21- ,
cluims fintenst 12-20200
mhe-Rs. 17, TR~ NA NA NA
l—D" TR « T3 L
Value-Rs, 1036000 | I (=
Gross Total value | Ra 2102205704 Rs. 1158852 | NA l Rs. 4.34,675- Lm.uz,mr- E
i R & l e
B Details of Immovable asse(s:
Note: 1. Properties in joint cwnership indicating the extent of joint ownership will also have
o be indicated
Maote: 2. Each land or building or apariment should be nientioned separaicly in this format
MNote: 3. Details should include the interest in or owncrship of oflshore assets,
Descriptinn T el —STJIU_IIH 1 l.ﬂl:pﬁldﬂp D:pml!nl_il.:pm‘d:’
-1_ F l 5 2 at-3
Differen: Khasa a Mo, 628, e '
umbers (As Chakbandi {Khata No-00024)
4 peniding, the copy of  [Willage Abdullapur,
-23 is mnnexed here [Tehsil Sadar, Meerut, | NA | NA NA NA
pwith a5 anmexun: A) n
illage Mahadev, Tehsil ,
dhana, Meerut k= b e
20223 Acea (or 5184 I 1483 Acre (or 600 =5
. Meter) . Meter) ___l NA| NA NA NA
Yes [ N r ]
il | ’ NA| NA | NA | mNaA
s i -
’_ Date of pumm-re in ¢ase ol S:IIA‘ —
- sequined property A (2002019 NA| HNA NA , NA
m'mTﬁ case ol _"_ ] -
T e N NA Rs. 13,20,000- | NA z NA
Any fnvcstment on the land by ' S , ‘ e
way of developmen, | NA i [ N

i |
1 e

o e it e o —D— —..—"h—-

| romsirustion et ':~*"'1r'.f 3 ..Lﬁ A __j =
V2 e d



vil) || Jewellery, bullion |1, Gioid App, 162 gramsl, Goid Agp. 175 | old App 8% grams
wad | Vishuatd App. Value App. Value | App. Valus
thing(s] (give deiils Bs. 743985 Rs. R.03688- | Re 4,044,140/
of weight and value) b sijver Appros . Sitver App, 1500 | VA NA NA
QyErms
P Value Rs.31,3005 —
vl Any other assels such |1,
w valus of iffe {Purchased on 21-
claimainteras 2-2020
E:“““““ i NA NA NA NA
olver (Purchased on ANFREA TECH"
[11-07-2019) ﬁt. 1,75.000/-
W allue-He. 1,00 A
fix} Gross Total value Hs, 21,02,208,70- B 11,58852- | NA | Rx 43675 s 4,22 83530 F‘*
B, Details of Immovable gssets;
MNote: 1. Properties in joint ownership indicarting the extent of joint ownership will also have
{0 be indicated
Mote: 2. Fach land or building or apartment should be mentioned separately in this format
Note: 1. Details should include the interest in or ewnership of offshore assels.
S No | Deseription Sl Spouse Depesdent, Dependent] Depende
HUF -1 -2 mi-3
K .2 A d [ fTerent K hasra kmsra No 608, 1 —
Sl umbers {As Chakhandi {Khata No.-00024)
s tm:hm iy s pendling, the copy of  Villuge Abdullopur,
"Zﬂl' orm-23 is apnesed here [Tehsil Sadar, Mesrut | NA | NA NA NA
. R Y ith a5 annexure: A} in
L ..‘-' ) illage Mahadev, Tehsil
T TR sardhana, Meerul, -
. | ‘W measuremeEnt 20073 Acre (or 8184 11483 Acre (or 600
e B “ﬂmalfﬁ; / Sq. Meter) Meter) NA| NA | NA | Na
2 " .'._ B
“'LW nherited propary Yes P
{Yesor No)
NA | NA NA NA
Date of purchase i case of sl
- seyisited propery NA 12-09-2049 NA| NA NA NA
Cost of Lasd (in case of 1
hase} ot the
B NA Rs. 13200000 |NA| NA | NA | NA
Any Investment on the land by ' l ] 7
way  of  development, NA v NA NA|[ NA A NA
cunsiruetion o, .:-g" LS i «

L -- i
F, WP
{yin 452 .w‘;q
W il Y
11|'l" 1-_'."-5' T
"-.'I.:"'""' T_";_-.. o
g

i"“w

o 8
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